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CENTRAL ADMINISTRATIVE TRIBUMNAL
ALLAHABAD BENCH, ALLAHABAD.

Allahabad this the 06th day eof August, 2004.

Civil Misc. Centempt 2pplicatien Ne. 54/2004,

Hon'ble iir. Justice 3.R. Singh, Vice-chairman.
Hen'ble Mr. D.R. Tiwari, Member- A.

Ashish Kumar Dwivedi a/a 35 years
S/® Sri Hari Nath Dwivedi
R/e Vill. and Pest- Gheredih, Bistt. Allahabad.

eesessessApplicant

Ceunsel for the applicant :~ Sri R.P. Singh
YERS US

l. R.G. Verma, Senier Superintendent eof Pest Offices,
Allahabad,

2. T.B. Singh, sub Divisienal Inspecter,
Me ja, allahabad,

‘..-.........Respenénts

Counsel for the respendents ;-

Sri R.P. Singh
ORDER

By Hon'ble Mr, Justice S.R. Singh, VC.

Sri R.P. Singh, learned ceunsel fer the applicant
states that the erder passed by the Tribunal has ﬂﬂﬂ;I

been complied with. In the CA filed on 04.08.2004 after
service te the applicant's ceunsel, it has alse been

stated that the erder has been cemplied with. In that

view of the matter the cause of actien fer centempt preceeding

N
ne® lenger survived4. The centempt applicatien is, therefore,

rejected. (?
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